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 >

 Title:  Regarding  discussion  of  Supreme  Court’s  judgement  in  the  House.

 MR.  SPEAKER:  ।  have  to  look  into  it.  I  have  admitted  one  Adjournment  Motion.  I  cannot  really
 admit  every  Adjournment  Motion  which  is  given.  I  have  to  see  that.  Shri  Prabhunath  Singh,  we
 have  discussed  this  matter.  I  shall  allow  you  a  discussion.  But  I  have  to  see  that.  The  trouble  is  that

 you  do  not  even  listen  to  the  Speaker.  I  have  to  try  to  do  my  duty.  Just  because  you  have  given
 notice  of  a  motion,  you  want  it  immediately  decided  or  discussed.  I  have  to  see  that.  Now,  I  have  to
 consider  what  is  the  effect  of  the  Supreme  Court’s  order.  ।  have  to  consider  it.  Therefore,  allow  me  a
 little  time  to  consider  that.  I  have  not  got  the  Supreme  Court’s  order  also.  Therefore,  I  have  to  see
 whether  the  discussion  is  permitted  or  not.  Do  not  lose  patience.  Why  are  you  losing  patience?

 Interruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्‍ली)  :  ये  बिहार  के  बारे  में  डिबेट  कराना  चाहते  हैं।  (व्यवधान)

 MR.  SPEAKER:  This  is  not  the  time  for  that.

 Interruptions)

 MR.  SPEAKER:  We  shall  have  to  decide  it.

 (Interruptions)

 MR.  SPEAKER:  There  is  a  time.  There  is  a  rule.  There  is  some  procedure.  Have  ।  denied  that?
 Have  I  denied  that  these  matters  cannot  be  discussed?  I  have  already  admitted  one  Adjournment
 Motion.  It  is  to  start  at  Two  of  the  Clock.  Already,  it  is  ten  minutes  past  Twelve  of  the  Clock.  There
 is  a  statement  to  be  made.  Papers  are  to  be  laid.  Everyone  wants  to  speak  whenever  he  likes.  How
 can  we  conduct  the  business  like  this?

 श्री  प्रभुनाथ  सिंह  (महाराजगंज,  बिहार)  :  अध्यक्ष  जी,  हमारी  बात  सुन  लीजिए।  ..  (व्यवधान)

 श्री  रघुनाथ झा  (बेतिया)  :  अध्यक्ष  महोदय,  इनकी  बात  सुनेंगे  तो  हमारी  बात  भी  सुननी  होगी।  ..  (व्यवधान)

 श्री  प्रभुनाथ  सिंह  :  हमने  कार्य  स्थगन  प्रस्ताव  दिया  है।  (व्यवधान)

 (व्यवधान)

 MR.  SPEAKER:  Please  sit  down.

 श्री  प्रभुनाथ  सिंह  :  अध्यक्ष  महोदय,  हमें  दुख  के  साथ  कहना  पड़ता  है  कि  एक  तरफ  आसन  हम  से  कोआपरेट  करने  के  लिए

 कहता  है  लेकिन  दूसरी  तरफ  हमारी  भावनाओं  को  सुनता  नहीं  है।  ....  (व्यवधान)
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 अध्यक्ष  महोदय:  आप  क्या  बात  कर  रहे  हो?  क्या  मैंने  आपकी  बात  कभी  नहीं  सुनी  है?  मैंने  आपको  बोलने  के  लिए  बुलाया  है।

 (व्यवधान

 श्री  प्रभुनाथ  सिंह  :  आप  हमारी  बात  सुन  लीजिए।  बिहार  के  साथ  अन्याय  हुआ  Sl...  (व्यवधान)

 अध्यक्ष  महोदय  आप  बैठ  जाइए।

 श्री  प्रभुनाथ  सिंह  :  आप  मेरी  बात  कब  सुनेंगे?  समय  बता  दीजिए।  ..  (व्यवधान)

 MR.  SPEAKER:  Let  the  statement  be  over.  I  will  sit  throughout  the  lunch  time  for  you.
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